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IN THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, 

NEW DELHI 

O.A. NO. 413 OF 2022 

IN THE MATTER OF:-

PREM PRAKASH PRAJAPATI 

VERSUS 

........ APPLICANT 

NORTH DELHI MUNICIPAL CORPORATION & ORS .... RESPONDENTS 

Status Report on behalf of the Respondent/ Municipal Corporation 

of Delhi. 

1. That the present status report is in continuation of earlier status report 

filed by answering respondent MCD on 3/2/23. That, since no other 

feasible site was available in the entire ward, then DC Narela, (MCD) 

narrowed down, to the site, which was being used as JE(Store),.The Store 

is used by MCD for stacking cement, sand, aggregate, Iron rods, Sanitary 

Fittings, Fixtures etc. The store of the JE was got vacated and material 

was transferred to another place. The structure constraints were sorted out 

with technical inputs. The concessionaire was shown the site and he 

agreed that he will build the FCTS,(Fixed Compactor Transfer Station), 

which is secondary storage for collection of garbage. 

2. The land (Store of JE MCD) was handed over to Concessionaire vide 

allotment no.EE(DEMS)2022-23/D-47 dt.02/02/23, for the area 90 feet x 

30 feet in Bakhtawarpur for installation of Portable Compactor Transfer 

Station was issued to M/s IPMSWSPL("The Concessionaire").(Copy of 

letter attached herewith as Annexure 'A'). 

2 99



3. That the construction of FCTS could not be materialized at the 

abovementioned site due to heavy public hindrance and objection of 

PWD that the land in question is in R.O.W. (right of way). 

4. That since no other site is available in Khampur, the primary collection 

of door to door service through Tippers will be transported to secondary 

collection point i.eFixed compact transfer station (FCTS ),which 

is constructed recently, at TARZAN Colony in the vicinity of 3 Kms 

(approx) distance from the Khampur Village as per SWM Rules 2016. 

The photographs of the site at which FCTS is installed are annexed 

herewith as Annexure B. 

c/1-
Executive Engineer 

DEMS, 

NARELAZONE 
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No. EE{DEMS)/2022-23/P-4( 

To, 

Ms IP MSW Solution Pvt. Ltd 
Bawana, Narela Zone 
Delhi 

'\... ( 

A '11\V\..G~ A 
~-

MUNICIPAL CORPORATION OF DELHI 
OFFICE OF THE EX. ENGINEER {OEMS) NARELA 

ZONAL OFFICE, NARELA, DELHI-110040 

Dated• 6;t Jc)~T9-?, 
·-·•••••tl•• 11 •VO' ~ 

Subject:- Letter of allotment & authorization. 

This is to confirm that pursuant to the Concession Agreement dated 19th January, _ 

2022 entered into between the North Delhi Municipal Corporation and IP MSW Solution 

Private Limited ("The Concessionaire") the land situated near M&CW center ,village 

Bhaktawarpur (Ward No.5) which belongs to MCD is hereby handed over to you. 

You are hereby authorized to construct a "Portable Compactor Transfer Station" 

within an area of 90 feet x 30 feet. You are also authorized for construction of "Portable 

Compactor Transfer Station" point and other infrastructure as per terms and conditions 

of agreement, and for that purpose, to apply for and obtain all approvals, licenses and 

permits required therein and to avail the utilities such as electricity/power, water, 

telecommunication and any other incidental utilities or services required in connection 

therewith. 

This issues with prior approval of competent authority i.e. DC-Narela Z~ 

Ex. Engineer(DEMS) 
Narela Zone 
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